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candidates end fresh graduate: amon*
those who have applied for the Indian
Administcadive Service Emergency Recruit-
Jqent  Examinetion; end

(b) the number of Scheduled Castes
candidates under each category ?

Tbe Milnkter in the Minktry of
Home Affairs (Shril Datar): (a) and (b).
The total number of applications received
up to the 31s¢ July, 1956 is 22,896.

As elready smted in reply to Starred
Question No. 102 answered on the 18th
July, 1956, the closing date for recelpt of
applicadons from candidates intending to
sppesr at the cenwes of examination open-
ed abroad is 17th August, 1956.

It will take some time to compile the
statistics required in parts (a3 and ()
of the gqueston. As soon as the infor-
mation is collected, @ statement giving the
llx_}formmon will be laid on the Table of the

ouse.
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*873. Shri Hem Raj: Will the Minis-
ter of Natural Resourcve and Scientl-
fic Research be plased 10 suate:

(a) whether it is fact that the Pun-
iab Govemment has requested the Central
Government for carrying out @ survey of
Sihur Pain in Deragopipur Tahsil Punjeb
where big coel deposits are supposed to
exist; end

(b) if o, whether any survey of the
area is proposed to be undertaken?

The Mhlnur of Natural Resources
(Sbri K. D. Malaviya): @) and (b)
A swatement giving the required informa-
tion is lid on the Table of the House.
[See Appendix V, sanexure No. 33.]

Caschsyat System in Tripura and
Maalpur

*874. Shri Dasarstha Deb: Wil the
Minister of Home Affaire be plessed to
atate:

(a) the reasons for delay in introduc-
ton of Panchayat System in Tripuma
and Manipur; end

(b whethcr Government  propose to
mtr Panchayat System in both
S_WCI? befone the next general elec-
tions

The Minlster in the Minlsery of
Home Affairs (Shri Datar): (s) and (b).
Village Authorities are already functioning
in the Hill Areas of Manipur. There
are however no Panchayats in the Mani-

Valky and Tripura. It has theretore
Eeen decided to extend the Asam Ruml
Pancheyst Act, 1948, to these areas. This
Act required some amendments o enable
the Panchayste to function more eficiently,

and these &ro under comalderation.
Fimsacial Ia siem of Jemmu
and

*gys. Shri Knmnh Will the Minie-
ter of :lom to state:

(a) whether the pmom of nmcul
integeation of the Smte of emmu
and Kashmir with the Indisn Union,
s cnvisaged in the Delhi Agreament of
t952 has been complted; an

(b) if not, how far it has peogress-
ed? P

The Miniater In the Misisery of
Home Afzire (Shrl Datar): (a) A new
6Gnzodsl relatianship between the Govern-
ment  of Indisa end the Govemnmeat of
Jammu end Ksahmir has been resched as
contemplsted by the Delhi Agreement.
This is embodied in two Agreemenn—oae
under Article 306 of the Constitution,
end the other under Articles 278 and 29s.





